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RAIASTHAN HIGH COURT. JODHPUR

No.Estt.b2(v)UWAl2O2Ol47O6 Date | 15.12.2020
Copy foBarded to the following for information and necessary acbonj

1 The Regrstrarcum-Pnndpal Secretary to Hon'ble the Ch|efJuslce, RNC,Jodhplr/Bench, Jarpur.
2.The S€cr€ta.y to the Law Minrster, Government of Ralasthan,larpur.
3.P.S. ro All Hon bl€ ludg€s atJodhpur.
4.The PnnopalSecretary to the Government, Law Oepartment-Cum-Legal Remembrancer, Ralasthan,larpur
5.The Secretary to the Gov€rnment of Paj , Department of General Admrnrsrralon (cr.2), .larp!r.
6.The Secretary, Lokayukta, Sachiva aya, .laipur.
7.The Accountant General, Rajasthan, larpur.
8.Th€ Registrar G€neral /Regrstrar(vr9.)/(^dmn.)/(Rules)/(class.)/(Exam.)/osD(F&I)/(ludrc,al) Rajasrhan srqh

Court, ]odhpur and Reglstrar hq. At Deih'.
9.The Resistra(Admn.), Rajasthan High Coud Bench, Jarpu. with the request to drsribut€ the copres of rhrs

o.d€r to all the Hon ble ludges sitting at laipur through P.S., Member secretary, Ralasthan State Legat
Seruices Authonty and all the ludroal Olfrcers pGted in the Regrstry at larpur Bench,laipur.

10.All.)t. Res'strars/ Deputy Reg'strars, Ratasthan H'gh Court, Jodhpur/ Bench, .laipur.
ll.Drstnct & Sessions l'rdges, .laipur Mekopolitan-l/laipur Hetropolrtan U/Concerned PosEfrreasury Offrcer,

e.*.H{6,]
,fQ

lalpur t4etropolrtan.
12.Shri RaiendTa xumar-Il, Judge, |'4ACT No.1, larpur lYetropolrlan-lL
13.The Director, Ralasthan State .l ud lcJdl Academy, Jodhpur.
14.4.O..1 , Clasiricat,on Secuon (Website), Rajasthan High Court,lodhpur/Bench, Jcrp
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